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l.l. Accordingly. this Petitioni Application is allowed. The restoration of the petitioner
Conlpany's natne to the Register of Companies maintained by the ROC pune, is hereby
or<iered. u ith a direction that the Company shall comply with the provisions of the Act.
And further it will be subject to payment of costs of Rs. 10,000L (Rs. Ten Thousands
only) to be paid by way of Demand Draft in favour of ',pay and Accounts Officer, Ministry
ofCorporate Affairs. Mumbai", within 7 days frorn the receipt ofthe duly cenified cop;
ofthis order, to this office. Consequentialry thereupon the Bank Account/s if freezed shiir
get defreezed and to be operated by the petitioner Company.

| 5. This Petition hearing No. 584/252,NCLT/MB/MAH/2017 is, therefore, disposed of on the
terms directed above. The Leamed Roc shar give effect ofthis order oniy after perusal
ofthe Cornpliance report ofcost imposed. The Company is directed to file ail the riquired
documents and shall fulfil other relevant statutory c;mpliances within j0 days from
Restoration of its nar)re in the Register ofCompanies maintained by ROC.

Bhaskara Pantula Mohan
Memebr (J)

22"d December.20l7

l

M. K. Shrawat
Member (J)
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